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I INTRODUCTION 

I ,  the Chairman of the Public Accounts Committee, as authorised by 
the Committee, do  present on their behalf this Forty-four Report 018 

the action taken by Government on the recommendations of the Public 
.4ccounts Committee contained in their 18th Report (Fourth Lok 
Sabha) on .4udit Report ((:iviI) 1967 relating to the Ministry of Trans- 
port 8c shipping (Border Road Organisation). 

2. O n  12th June, 19ti8, an ".\c tion Taken'' Sub-Committee was ap. 
poi~~trcl  to sc-r~~tinise thr replim received from Government in punu  
ance of the recommendations made bv the Committee in their earlicr 
Kcport\. T h e  Sl~h-(:ommittre was constituted with the following 
~ f ~ ~ l l l l w r \ ~  

ti. Shri N. R. M. Swam\ 

3. T h e  draft Report was considered and adopted by the Sub-Com- 
mittre at their sitting held on 7th February, 1969 and finally adopted 
Ijv the Public Accoilnts Committee on 3rd. March 1969. 

4.  For facilit! ot reference the main conclusionsi recommendations of 
the Commitwe haw bcen printed in thick type in the body of the Report- 
:\ st;ttc.ment showing t t~r  summary of the main recornmendationslobser~ 
vations of the Carnmittee is ;tppended to the Report (Appendix V).  

5. T h e  Conirnittce place on record their appreciation of the assistance 
rendered to t h a n  in this matter by the Cnmptroller and A u d i t a  
General of India. 

M. R. MASANI. 
Cltairman, 

Publrc Accounts Committer. 
i 



CHAPTER I 

REPORT 

T h i  Report of the Committee deals with Action Taken by Govern- 
ment on the ncommendations contained in their 18th Report (Fourth 
Lok Sabha) on Audit Report (Civil) 1967 relating to the Ministry of 
Transport and Shipping (Border Roads Organbation), which w u  p w  
sented to the House on 2lst February, 1968. 

1.2. The Action taken notes/statemenu on the recommendation of 
the Committee contained in this Report hive brm c a t w r i d  under 
the following heads:- 

(i) Recommcndotions/obsmrationr that have been accepted by 
Co~nnment :~  

(ii) Recommm&tions/Obsmtiom which the Committee do 
not desire to pursue in view of the replies of Government. 

S. No. 6: 

1.3. The Committee will now deal with action taken on some of 
the recommendations. 

Non-utilisation of Construction plant and machincry-~arabafihr 1.66 
and 1.67 (S. No. 4 or Appendix I I )  of 18th Report (Fourth Lok 
Snbha) . 

1.4. On Slat May. 1966, the Border Roads Organbation had 5% 
earth-moving machine (e.g. excavators, tractors), 958 construction plants 
(e-g. concrete mixers, road rollen), 903 drilling quipment (e.g. r d  
drills, air-comprtsson) and 265 other tools and planu (e.g. pumping 
KU, refrigeraton). The boot value of 2,722 machinu, moat of which 
were procured from the uade, tor;lIled Rs. 14.18 m. Thue figures 
exclude qu ipmmt  un& owrhaul/rtpaim in Base Workshop (u nlro 
certain other quipment e.g. given on loan). 

1.5. In paragraphs 1.66 and 1.67 of their 18th Report (Fourth LoL 
Sabha), the Committee had corumented upon non-utilisation and un- 
da-utiliratioo d romt of the comvuction plant and machinery. In rhir 
connection they had made the following -ow:- 

"1.66. The Committee are constrained to o k r v c  that as many 
u 289 machines valued at Rn 70 labs had not been utiliserl 
ever rina their purch.~/rcctipt from workshop after 



haul and t h a ~  two-thirds of 1,037 earth moving and cons- 
truction machines valued at Rs. 4.5 crores were utilised for 
less than the optimum hotirs tixed f o r  them. These statistics 
quired by Government Departments without critically 
are symptomatic- of the manner in which machines are ac- 
examming whether it  is essential to purchase them and whe- 
ther these will be put to optimunt use. T h e  Committee 
note that Government have taken some action now to cons- 
titute a high-powered committee consisting of thc Secretary, 
Ministry of Deience, the Chief of the .\rrny Staff and the 
Director-General of Bo~.itcr Roads t o  go into tlw matter. 
They hope that this high-powered ( h n n ~ i t t e e  will rrititall! 
review the existing inventor-) 01 nm.l~incr)  available with ~ h c  
Border Roads Orpmisation and lav down guide-lines to en- 
wre  optimum utilisation of the e s i s t i n~  ~n;~chincrv ;tntl 1 1  I 

avoid purchases ol excess marhinert in  lutirrc. .' 

" I  67. T h e  Conm~t t ee  fed that (.overnment sltor~ld ;irr angr 101 
a thorough rxper-1 ~n\est~gation 01 the problems ol invento~\  
control and materials management In the 1)efcntc Services 
w1t11 a view to effect economk ' 

1.6. In their ~-epl! dated 29-10-1!)G8, the .\linisuy o1 'I'r.ar~q>ort arttl 
Shipping (Border R o d s  Develop~nent b a r d )  h ; d  explained the p i -  
tion in regard to utili\atiori of these machinen ac under: 

Pam 1-66. 
"As alreadb explarncul to the (m~irnr t rw .It t he l~  \ ~ t t ~ u g  held o n  t l ~ c  

5Lh August, 1967 the available d a u  do  not lead to the conclusimi that 
all the 289 machines were not utilised at a11 eve1 since their purchase. 
Para 1.55 of the Eighteenth Report el the Public Accounts Committee 
(Fourth Lok Sabha) refers. Out oL rhese 289 rnachmcs, 219 has. wctc 
not fit& with ho~rirnibrneters. In some of the rensus returns rub- 
mirted by units, the relevent column was nor filled. T h e  position IT 
p r d i n g  the utilisation of the 219 machines not fitted with hourlmilo- 
meters and the remaining 50 machines fitted with hour1 milo-meters, as 
coukl be gathered from readily available data is as unt1cr:- 

Definite infontration rqdrding utilisation is available In respect of 
49 out of these 219 machines and  the extent of their ultiliration is shown 
in Appendix I. In respect of the repaining 170 machines in this cate- 
p r y  Infomation is being collected and the same is sxpccccd to be avail. 
able bv November, 1968. T h e  same will be furnished on receipt. 



Out 01 these 5 0  niachit~es tiefinite itllonnation regarding utilisation 
ol 1 4  machines is reaclilv availahlc and the extent ot their ulilisation 
is as shown in Appetldrx 11. I0 machin- h e w  l m n  issuetl on loid11 to 
State PWDs since 8th hlalth. 1 ! K i  tol- ~*,hich hire charges are being rc- 
covered. In resp t  r ol tiit. rerp.iir~iti~ 4 6  machines under h i s  category 
iulormation is being cullerictl ; I I I ~ !  t t ~ r  siinle i u  r.xl)cc.tctl to bc available 
by I\;ovember. I 9 f i R .  '1'111. avail;rl,lr inlornlatiorl will be turnished 011 

receipt. 

2. T h e  high powered (murnittce consisting of Secretary, Ministry of 
Delencc and Chicl of :\i-n>\ St:~ff \\hit 1; bas  a~4\it.cl in tlrt. I)itc,,  r g T t  

<;enera1 Bortler Ko;ttl\ Secwtar!, Rortlcr Roacls 1)evt.lo~~rrirrl~ Iioat-rl irnt! 
.-\clditiorial 1:i11;1tic i:!l .\clvisl I ronGcierrtl thc q u e ~ t i o r ~  ot s ~ t e ~ i t i \ r i t ~ i n ~  tht. 
~ r o c r d ~ ~ r e  fol- inil)ro\.ing rhr c.fficicnc\ a ~ i c t  effrc.tivc.ness oc ~11e 0rpaliis;l- 
tion ; ~ n d  variou. ~)r-o~)r,s;il\ rriitrlc I) \  I ) I I X Y  lor (.rnrral. Horcier K ~ w t l ~  i l l  

r l l i \  connectitu\. 

4 .  In oltlrr lo e u l c  I r grc.t[< I ,tml n r o ~ c  eflecttve cot~trol.  1)irector 
( e ~ ~ c . ~ , i l ,  Ilo1~1r.1 Ko;ttl\ !I.I\ no\\ tc\ tt.\\c{l the toirrr a r d  contrnt of tlir 
~e115115 rcturri ' ~ n d  repl.\(-ed 11 O\ .i \ t i l ~ w ~ w n  Return' 



Para 1.67 

"As indicated to the Committee, the question regarding entrusting a 
works study of the output/efficiency of units, plant and machinery 
deployed in the Border Roads Organisation to a specialist agency, had 
been under the active consideration of the Government for some- 
time past. Director General, Border Roads had proposed that this study 
should be entrusted to the National Productivity Council. T h e  Council 
initially showed interest in the project. However after further exunina- 
tion they felt that keeping in view their resources and other commitments, 
they would not be in a position to undertake a work of such magnitude. 
It has therefore been decided to entrust the proposed work study to the 
Director of Scientific Evaluation of Ministry of Defence. The  work has 
commenced on  11 th June, 1968 and the final report is expected in March, 
1969. T h e  high powered committee consisting of the Secretary, Ministry 
of Defence and Chief of the Army Staff will go into the report of the 
Director of Scientific Evaluation and will advise the Cmvernment on fur- 
ther measures which should be taken to ensure optimum utilisation of 
the machinery resources of the Organisation." 

1.7. In a further reply dated 24th December, 1960, the Border Roads 
Development Board have stated: - 

"As a result of further check up on the ground the following 
p i  tion has emerged- 

(i) Total number of machines reported in the 
Audit Report as not having been utilised 
at a11 31 l 
Lea utilised 2 1 

Balance . 290 

(ii) 290 Nm. of machines can LK broken up as under:- 
(a) Machines with hourjmilo meters. 7 1 (this is one 

more than previ- 
ously reported to 

PAC) 

@) Machines not fitted with hours/ 

1 

1 

(iii) 

milo meters. 

Out  of 71 NOS. vide clause (ii) (a) above infortnation in m 
pect of 24 machines have been furnished already. The inlor- 



mation in respect of 39 machines is enclosed in Appendix 111 
19 Nos. of them (39) had not been utilised at all. Details in 
respect of balance (No. 8) are awaited. 

(iv) Out of 219 machines vide clause (ii) (b) above particulars in 
respect of 49 machines have already been furnished to the 
Committee. 

Information is awaited in respect of 54 rnathines. 4  riac chines which - 
came with army units taken on loan have gone back to army on reversion 
of the units. Inforniation i ~ r  respect of the balance (1 12 Nos.) is given 
in Appendix IV." 

1.8. T h e  Cammitta note from the information furnished by Govern- 
ment, that 70 out of 289 items* of machinen with the Border Roads 
Organisation havc not k c n  utiliwd at all. In reyxxt of the machinery 
used, the annual utilisation of as many ;LS 102 item\ was l e s ~  than 1,000 
hours as compared to the annual usage rate of 1,200' 1,500 hours fixed by 
the organisation anti 2 , W  hours laid down by the (kntral Water and 
Power Commission. I t  is obvious that there is a heavy accumulation of 
inventories with the organisation and that purchase of machinery and 
equipment has not 1xu.n planned on the basis of actual require- 
ments of projects in hand. Since the cost of the machinery and equip 
ment gets debitad to the projects on the basis of a usage rate, which has 
not been realised in practice, it is also evident that the under-utilisationl 
non-utilisation of machinery has resulted in needlessly inflating the cost 
of projects undertaken by the organisation. 

1.9. T h e  Committee cannot resist the impression that the organia;r- 
tion has been resorting to frmh purchase of machinery to overcome 
diffcultiea caused by a substantial proportion of their existing machinay 
remaining under repairs for a long time. 

1.10. I n  this connection, the Committee would like to draw Govern- 
ment's attention to the o k r v a t i o n  made in p a  2.11 of FortySeoond 
Report (Fourth Lok Sahha) pointing out that the percentage of earth 
moving and construction machintv under repairs was 23 per cent pgPinst 
the Separtment's normal allowance of 10 per cent and that one thkd of 
such machines and equipment havc kcn held up for repairs in work- 
b p s  for periods ranging from one to thrru. )ears. 

1.11. The Cbmmittec have further pointed out in that Report &at 
263 indents for spares valued at Rs 1.603 lakhs are pending with rrviour 
authorities Like D i m t o r  General of Supplieu and DigmRals, Director 
Garunl, Qrdnance Factories etc. for one to t h ~ w  yeam 
- - -  ~l_---_ll-_l_ -_  _ _  __ _. __I-- 

'The ftrure h a s  since heen revised a8 ryo. 



1.19. It ia evident that if the Border Roads Organisation are able to 
expedite repain to the machinery and equipment, i t  should be possible 
to put back into service a substantial number of earth moving and cons 
truction machines and thw obviate to that extent the purchase of new 
machinery and equipment. 

1.13. The  Committee understand that major repairs to macl~ineryl 
equipment are at present being carried out in two base workshops located 
at Pathankot and Tejpur. Considering the fact that the equipment and 
machinery in the Border Road Organisation are deployed in areas, most 
of which are inaccessible. the Committee would like Government to con- 
sider whether the location of the base workshops need to be shifted. I n  
any case i t  would appeal to be necessary to organise field parties to visit 
work sites to carry out repair jobs which call be done on the spot. This 
would~ohviatt the need for moving machinery and equipment over long 
distances and alx, help to pt thc repairs speedily done. 

1.14. In  view of the heavy inventories with Rorcler Road8 Oqpnim- 
tion that the Committee would go to the extent of suggesting fresh pur- 
chases of machinery and equipment for road construction should he made 
only after it has been verificd that i t  i s  not possible to meet the demand 
from the existing stock of surplu, 01- under-utilised machinery with the 
h r d h  Roads Organisation. The Chnmittee also sugqevt that in respect 
of Machinery and equipment which are neither in usr nor likely to be 
gainfully employed in future in the Border Roads Orp;aaisation, Govern- 
ment should consider whether thevc should he transferred, in the overall 
interests of econom) to the IJnion or State agencies engalpd in mad con- 
struction or Chm-nn~ent project\. public undertaking5 etc. requiring 
them. 

1.15. The  Committee hope that the Dircxtor of Scientific Evaluation 
of the Ministry of Defcnce would not only suggest in his etudy n a p  and 
nieans of securing oprimum uw of marhinen and equipment b u t  also 
suggest measures to eliminate avoidable purchases of cxcm m a c h i n q  
and equipment in future. 

I .  I 6. The Cornrnirtec note from thc report of the High-powered Corn- 
mittre which has been fu~nisheti to them that the  (;enera1 Reserve Engi- 
neer Force at present remain4 unctcr-uscd during m he slack season (mon- 
won period in t l~e  Eastel-11 1.rgion ant1 winter in the Western Region) . 
The  (hmmittec. note that ways and means of maximising their use by 
raking up any projects of constr-uc-tion of technical and tlomtstic accom- 
modation are under study. The Committee have been informed In a 
note furnished by the Border Koa& Development Board that no nnel 
tlecrsion has yet been taken by Govq-nment and that the matter is unckr 
examination in consultation with Am]: Headquarten and Defence 
Ministry. 



7 
1.17. The Committee are distressed to nOte that the General Rerave 

Engineer Force remains underu t i1isc.d during  lack .wason. From the 
Report of the High-powered Commit tee, it is observed that the question 
of utilising this slack capacity hats been under consideration since O c t o k ,  
1966. It is unfortunatd that Government have still not been able to 
reach a final decision, though over two years have elapsed. The Com- 
mittee hope that the matter will he f ina l id  without further delay. 



CHAPTER U 

RECOMMENDATIONS/ORSERVATIONS T H A T  HAVE BEEN 
ACCEPTED BY GOVERNMENT 

Recommendation 

'I he Committee are surprised to find that these two roads, the construc- 
tion of which was taken u p  on a priority basis in hlay, 1964, were given 
second priority in  December, 1964, and a decision to abandon their con- 
struction was taken in March, 1965. I t  appears that the General Staff 
did not examine the necessity of the two roads in all its aspects before 
requesting the Border Roads Organkation to take u p  their construction. 
They did not also subsequently assess the rquirements  with reference to  
a change in the operational needc. if  any and i n f o m  the Border Roads 
Organisation in time not to incur nnv further exprnditr~re on these roads. 
This  has resulted in an expenditure of Rc. 11.63 Idkh~  without serving any 
operational or  economic purpose. 

[Sl. No. 1 of Appetidis I1 P;ua No. 1.13 of PAC's Eighteenth Report 
(Fourth Lok Sabha) 1967-68.1 

T h e  const~uclion o f  ro,ltlc/tratk\ in thc I-Ii~n;rl,twn region with a view 
to sustain the forces t lcfendin~ the hortlcl\ i c  ;tn essential requirement of 
the General Staff. This req~tiremrnt vnr ies from timc. t o  time depending 
on the plans antl s t ra tep  of thr  C.cncrnl \ t :~ f f  Jn trrtnin areas, these 
tracks are constructed bt armv sappcr units nc opetntionnl works under 
arrangement of the army. 

2. T h e  army authoritier needed the two ro;~tlc in qucrtion shortly 
after the Chinese agffeslrion from thr point of view of securitv and de- 
fence of Ladakh. In~tcad  of i n d ~ ~ r t i n ~  nrmv wpper units in I z h  area 
the General Staff felt that the already available resources of the General 
Reserve Engineer Force coultl hc. used. Zcrortiirqlv the Ro:trd approved 
the inclusion of thece roads initiaIIv for survey antl later for conrtn~ction. 

3. The stratcR of C.ener;~l Staff i\ reviewed from timc to time. This  
depends on many imponderable and unforerecable factors. As a result of 
review, conducted in December 1Wi.l. thcsc two ronth were downgraded 
to lower priority by General S t~ff .  By the time i t  was decided that these 
roads need not be develonttf further. certain works had already h 
artuallv rarrisd ova 



4. While such revision of plans may become unavoidable the Govern- 
ment considered in consultation with COAS as to how these cases could 
be avoided as far as possible. I t  was agreed that while putting forward 
p r o p a l s  for construction of roads General Staff should invariably look 
2 to 3 years ahead i.e. the period required for construction of a road. 

5. Ministry of Finance (DefenceIBorder Roads) and Director of 
Audit (Defence Services) have seen. 
[Ministry of Transport and Shipping Border Road Deuelopment Board 

U.O. No, F1 (10) IBRDR167-681PAC dated 17-10-19681 

Recommendation 

"The Committee suggest that the Jammu and Kashmir Covern- 
ment may again be approached to take over the two roads before their 
condition deteriorates due to non-use." 

[ S l .  No. 1 of Appendix I I  para 1.14 o f  PAC's Eighteenth Report (Fourth 
Lok Sabira) 1967-68.1 

lammu and Kachmir Government were again approached on 15th 
September, 1967, for taking ovcr the two roads in the summer of 1968. 
The State Cdvernment intimated in hfay, 1968 that "since the roads 
in question do not connect any important villages, taking over and 
maintaining them. without any benfit to the public, would be m u n -  
inp;less". Therefore the State Government are not interested in taking 
over these roads, at present. They have further stated that they " do 
not like to construct the road Leh to Digarla (Ganglas-Digarla) as 
their purpose of link in^ Nubra is served by the construction of a road 
via Khardungia. and even if it is desired to be constructed, it will be 
taken only after 1971-72" bv which date the construction of all roads 
taken in hand is expectetl to be completed. 

2. Ministry of Finance (Def iBR) and Dimtor  of Audit (Defence 
Services) have seen. 

[Ministry of T r a n s p r t  and Shipping Border Road Development 
Board U.O. No. F.l(lO)]BRDB,'67-68/PAC, dated 10th September, 
1968.1 

.. The Cotnmittee are distressec! to note that an infructuous expendi- 
t u ~  of Rs. 7.60 lakhs was incurred on amount of changes that had to be 
made in the al i~nment of m a d s  after commencement of their construc- 
tion. They feel that wid1 proper planning and coordination between 
the State P.W.D.. the Railways and the Border Roah Organisation. thh 
infructuous expenditure could have been avoided*'. 



"The G l r ~ l u t t e e  note that the Border Roads Organisation is corn 
plctel) dependant on the d t t a  furnished by the State P.W.D. and do 
nut makc lileil own ,~ssessment, -1 11e result of this is that the work of 
constl uc t~on  which was slated on  tllc alig~lrnent prepared by the State 
P \1'.I). had to be changed late1 or1 in these two cases. It is evident 
th'it the escnt procctlure requir es inlprovement. T h e  Committee 
feel that in order to avoid such a srtuation, i t  will be appropriate if the 
Chrel kng~riecr\ of thr 1)iwctoratc <;enera1 Fbrtler Ro-ads, make an 
independent pencral w ~ n e v  of the area before according technical 
sanction " 

r iw e.rpcrirnced in thr m~inrenancr  o f  t he  existing alignment by wdv 
r , f  n o d \ .  slrpz a n d  o t h c ~  ~)henomr~:.r inlrervnr In the exwlnp; alignment 
w 111at (rh ~ n r t r r ~  ronsrcler~t~rrr~ to the  feas~bilit\ of ~ ) i ~ s t i h ~  alignment 
cc~uld 1)r pven before the projro\:t l \estin~att~ f o ~  thetr Improvement 

Rcuommendat ion 

"7 hr! a l w  t ~ u s t  1h.i~. .is . twiot!  I ) \  tllc lepIe$cnt<irnc. 01 thc Minrs 
1 1 )  of Defentr. the Horrlcl K o . ~ r l s  1'lv~r.rnintc. wil l  he full\ coordinated 
n r t h  \rmilar prrygranlnles O L  !!I( 4t.t1( ( lwe l r imen~$  a n d  tllc Railwqr 
5 0  that thq  profir from orw ~~torhet's t e i l r~~i ra l  tl,~r,r . i r r t l  e \pr ience.  
Such c ru-ordinatlon \ v o u l J  mahe r i o t  orrlv for ec cn~otn\ I ~ r t  aim e115111(* 



hrtter topopaphical management to obviate problems of  roil ermion a t  
;I later date". 

[XI. No. 2 of Akpendix I 1  PNWI 1 20 0 1  PAC1\ E ig l r t~rn th  Rcfmrt (Fo t~r t l t  
Imk Sabha) 1967-68.1 

In jmrsuancr of the rrcommendation of the Chnmit tee suitable in- 
\true tiom h a w  been icwetl on 13th June, 1968 by the Directorate 
<;rncral Ronlrr Roach lo Chirf En$nerls nf GREF and P\l'n9. (.4 
cop\ of tlir samr it cnrlosed ) * 

2. Minisrn of Finante (Def iRR) ant1 1)ircctor of Ar~tlit (Defence 
5ct vices) I i a w  CWTI. 

[ \lttrt\tn o/  T ) n r l r / m t  nrrd S l r i p p i r ~ ~  Rordr,, Rood I ) r i~c lopmrn t  Board 
I'.O 3'0 I.'. 1 (10'1 /RRT)R/fi7-T,R/P f ( ' ,  dntrd  lCItlr q r p t ~ m h ~ ~  
I 9 t i R . ]  

Recommendation 

"l'lic (hmrnittee regret r o  note that ;In infri~rtuous rs1,enditure of 
K\. 31 l ;~khs \\.:is incurred tlrtc to the dishandmenr of nnits or  the delav 
in 1-;1icin~ 01- despatc-liina of units to ttw work site.  It ic  all the morc 
tc~retc;thle rhar an rupenditure of RF. R lakhs l o i ~ t  of these Rs. 34 
l;lkh\) \t.;rs in(-urrcd on 15  nits which were disbanded at the base itself. 
\ c  cortling to thr  5linistr-j's own note. "with h c t t r ~  planning nnd tontrol 

o n  thr  1);1rt o f  Directoratr. ttic lrtention o f  rlttre personnel c-oi~lil ha\- 
I~rcn t~c~riridcrahlv avoided". 

"I'hc. ( o n i ~ i l l r ~ c c  . t ~ c  U V I \  lo rrote that d u r  to R l apu  on the pait  
of tlw rtfhre of the Dirtv-tor of Personnel (D.G.B.R.) in not wrutmisinp 
1" q ) e r l \  t fir nionthlv Ttntcmcnt., f~rrnishrct hv t he General Reserve 
F r ~ ~ i n e r ~  For(e Ccn t r e~ .  proper .tdministr~ltivc control was not kept on 
~ I i c  I n i % i n ~ ,  d c y ~ a t r h  and rctcntion of nnits Thw trutt that in futurc 
.~(lrniniutr.rtiw control in rhc oihce of the 1)ilzcror of Personnel will  hc 
riuhtcricd \o t h t  d r l . ~ \  in 11w r:tizin~ 2nd dmpntch of {)nits ic rttictlv 
. I \  oidrtl". 

- -  ^ --_.. . . .  - - -  -- .--- - - _  . . . . .. . . - -  

'Not printed. 



As alleacly indicated to the Committee vide para 1.37 of the Report, 
a working rule has been adoptrd that thr period of stay of any unit in 
the General Reserve Engineer Force Cenue will not exceed two 
months. If i t  is likely to exceed two months, Director General Border 
Roads will be informed, who will satisfy himself of the reasons for de- 
lay. If the raising of a unit cannot be completed within four months. 
Director General Border Roads will report the matter to the Govern- 
men t. 

2. 311 implementation 01 the above recommendations of the Com- 
mittee. Director General Rorde~ Roads has issued in 4/68 comprehen- 
\ive written instruction$  resc scribing a drill to be followed by the officers 
In his Headquarters to watch the progress of raising units and ensure 
their despatch a t  the earliest 

3.  Since 1Y66, there has been no case uf delay in raising or despatch 
ot units. It is hoped that w t h '  the measures adopted, such cases will 
1101 orciinarilv lecur. 

4 Zl~nistr\ o f  Finante (DeflBR, and D ~ r c r t o ~  of Audit (Defence 
Services) h a w  wen 
. \ f t t t ~ s t n  ol Transport and  SI t~pp lng  ( B o r d r r  Road  D e v e l o p m m t  Board) 

L7 0. S u .  F.  I (10) 1RRl3R167-tiBIPAC: datrd 10-968.1 

"Another disqu~etinp; :tspcct of this raw is that the (Itla\ in ~ a i s i n ~  
. ~ n d  desparth of units to project sites came to the notice of the Depart- 
ment only when it  was pointed out by Audit in Audit Report (Civil). 
1%6 T h e  Cfimmittre feel that this should have come to the n o t i e  
of offirerr o f  the Department themselves before i t  was pointed out h\ 
.\ttdit i f  thev had kept proper administrative control. The  Committet 
also hope that with the measure9 adopted bv the Border Roads Organisa- 
tion. the requirements of the units will bc assessed realistically and thcrc 
will not be any deiav in the raising 6r despatching of units to the work 
site in future." 
[ C I  No.  3 of Append tx  I 1  Pnrlr 1.47 of PAC's Erghtcclnth I i rpor t  (Fourth 

I.nk Sahho) 1 %7-68 ] 

In acmdance with the existing procedure, Director General, Border 
Roads is required to a m  and forward to Government each year his 
requirement of  units with reference to the planned construction pro- 



gtrrrmsra ok the year. Thew art examined and a~cepted b) Govern- 
mcmt. '!"&& reptemnts the ceiling. The raising of new units and the' 
timing are I d t  to Director General. Border Roads This flexibility is 
given to ensure ihat units are raised on11 when the) are required I\ it11 
reference to the ronstruction season which varies from Pet tor tn wctor 
T h e  observations of the Committee are being kept In view while a u c s  
ing annually the requirement of u n i ~ .  

2. Ministry of Finance (Def/BR) end Director of .4udlt (1)rtenw 
Services) have seen. 

[Mlnrstry of T r n n s p o r f  and Shipptng ( B o r d e r  R o a d  Dmc lop tncn t  Rnrrrdt 
tT.O. No. F 1 (10)1BRDB)67-68lPAC: dated IO-9-6Rl .  

Rmommenda t ion 

T i e  C;ommittec a rc  constrainetl t o  observe thar as man\ .I< 289 
machines valued at Rs. 70 lakhs had not k e n  ittilisetl ever since their 
p~rchasc/receipt Iron1 workshops after overhaul .md t h r  tuc,-thirds of 
1,037 earth moving and construction nlitc.hi~ic.\ \ A !  ! .I 1 R, 4 -! 
c-role5 were utilised for \FA than the optimum hours frsetl fnr thcti~. 
T h e e  statistics are svmptoniatit o f  the rnalincr i l r  which rnsc-hinc-- a ~ f .  

acquired by Governmenl d e p a r t ~ n e ~ ~ t \  without criticall\ ex;r~c~~ninc. 
whether i t  is essential to purchase the111 ;111d whetha thew hi l l  IK  pi^ 
to optimum use. T h c  Committee tiow ihat Ckwern~~~en l  h . ~ ~ r  t a k ~ r ~  
m e  action now to constitute 3 high powered Chrnnlittt-c. t ons i \ t in~  ol 
the Secretart. Sl inis~r\  o t  1)efenc.e tlw Chief of the 4r.in\ 4taft and 
the Iliret-tor Ger~er-;at Hottlct Ko;ttl\ t o  ,KO i n t o  t l ~ e  rwatrrt I tlri I I O I W  
rhat chi\ high powered (.onintittee wil l  ciitic:tll\ 1 . ~ 1 1 -  t l t t  c.\i-riri< i r t  
venton of machincr ;rvaiIablr with the Border Road, O r p i n i ~ . r t i t r i i  : ~ n t l  
lay down guide-line\ t o  insure  optimuirl uiili~itioir ~d thr. rui.ctinr 
rnachincr-v :~ncl to ;tvoitl pi~rc.haw\ ot c-rt e\* 111;ct hirlcrt i r l  I t ~ t u r t -  " 



garding the utilisation of the 219 machines not fitted with hol~r/milo- 
meters and the remaining 70 machines fitted with Iiour/milo meter?. as 
could be gathered from readilv available da~i t  is as 11nder:- 

219 machines trot fitted with how-lmilo inelcr.~: 

Definite information regarding utilisation i \  available in iespect ol 
49 out of these 219 machines and the extent of their utilisation is ~ h o w n  
in Appendix I .  In  respect ot the remaining 170 machines in this cate- 
pry information is being collected and the same is expected to hr ;wail- 
able by November 1968. T h e  sanw will be f~irni\lied on recei1)t. 

0111 of these 70 machines definite infoi-niarion I-egni-ding utili\atio~i 
of 14 machines is readily available and the extent of their utilisation is 
as shown in Appendix 11. 10 machines hiive been issued on loan to 
State PWDs since 8th Ma]-ch, 1!)65 for whirl1 hire ch;t~-ges ; I I - C  heink 
recovered. In respert o f  the remaining 46 machines 1111cier this (ategory 
information is being collected and thc same i s  expected to be ;~vailable 
by November, 1968. T h e  availa1)le inform;i t ion will IJC furnislwtl o n  
receipt. 

2.  T h e  high powered <;onunittee consi5ting of Sec~et;il-y. l f i n i s t r ~  ol 
Defente and Chief of 11-niy Staff which wac ;twisted hy the 1)irector 
General Boider Roads, Seci-etarv. Hortler Road\ 1)cvelopnicnt Bo.trd 
and Additional Financial .\dvicei- c-onsiclercrcl thc qtlestion of \trramlill- 
ing the procedure for- ilnproving the effic ienc \ and efkc t i w n v ~ \  oi the 
Organisation and var-ioii\ prol~o\;tlx 111atle I,\ 1)ircvtor (.c.iie~:jl I<orclci 
Roads in this connec tion. 



. 5. In  the past, indents for ptjrchase of equipment had been initiated 
by Directoi. General Horder Roads kccping in view the programme a~icl 
priorities of projects entrusted to (;ellera1 Reserve Engineer Force, the 
terrain in which work. would be tar.~.ietl out. As construction of motor- 
able roads in the Hirnalyas at the required speed had not been under- 
taker~ in the past, the assess~lient 1 ~ ~ 1 1 1  ot number and nature of equip- 
inent purchased ill the initiai peiiod had to be made largely on the 
Imis o f  best available technical advice and experience in other coun- 
tries. As experience was gained, the utility and actual capac-it) of eqiup- 
Iiiellt used had been taken into account before deciding w1 further in- 
\,estnreni in machinery and equipment. In all these cases, there had been 
tle~ailed discussions on each case in consultation with Finance Min~stry. 
'I'he ol)servations ol the Publit Accounts (:omnittee will however be 
k e p  promimently in view while considering proposals to1 1 urther pur- 
t l~asr: ol  equipmerit 101 Border Koacis Organisation. 

G. Ministr) 01 E'lnante (L>elIBK, and Director ol .Audit (Defence 
Sel vices) have ~ C C I I .  

I lic Loulinittee lecl r1i.i~ (.o\er11111cnt should n r ~ a r ~ g e  lo1 a t h o u g h  
c . X ~ ~ C I  L investigation 01 the p~oblelns ol ~nventor!. control and mater~als 
i~id~~.cyen~ent in the I>etente Services with a view to effect econom) . 
[ \ I  \o  -1 ot Appendlx 11 Para 1 b7 of PA<:'\ iighteenth Report (Fourth 

1 .ok habhd) 1967-68 

:is inilicatctl to l l ~ e  Cimunittee, the questiou reg.ir&ng emrusting a 
\+.orG stilti) 01 thc oirtput,/efficiency ot units. plant and machinery dep- 
lo2ed in the Border Koatb Oqanisation to a specialist agency, had bee11 
I I I I ~ C I  tllc :~c.tivc c-o~isitleratiori of the Government for sometime p t .  
l ) i l -m~u~ (;errcr;tl 15ortlc1 Korrrls Il.ttf proposed that this studv should be 
cri[~ustccl to [tic S;~tio~ilrl I'rtnlurtivit\ Co~~nciI .  l ' he  Council initially 
sliowetl i ~ ~ t e r m t  in [tic ~,~-ojtr . t .  However after further examinatioll 
tlw) felt that Leeping ill view their resources and other commirment~, 
t l t c ~  tvoc~lil no1 be in a pmition to u~~der take  a work of such magnitude. 
I t  has therefore k n  tltridecl lo entrust the p r o p o d  works study to the 
IXrtc~or of Scientific Ev~luation of Ministry of Defence. T h e  work has 
c~o~tunencd on 1 I-Mtl ;rnd the final report is cxlwstd  in March 1969. 
The.  high powered co~nn~it tee . consisting of the Serretary, Miniwry of 
Defence and Chief of the . h y  St& will go into the rvprt of the 



l)i~cc-ior 01 St ientihc Lvaluncion and will advise the C ; o v c m m ~  on 
turtlrei measure, which sl~ould be taken to m u r e  op&unr utilisation 
I I I  the r~~ac-hiner\ resource ot the Owanisation. 

I i i :  ..I sfatemcnt showing data about utilrsation of 46 machtnc~ 
fitted witlc hour 'rniio tnettrs; 

\ i i i)  Decrstotr takm on puts 14 of the Report  of the  Hlgh Powered 
Commrttcr rrgardin~ rctilisation of GREF resources during 
\lac/. s e a ~ m .  

43 A rccult o f  further cheek up on the p u n d  the lollowirlg position 
~ I J ,  c ~ w ~ ~ e r l  

i 't'o:al numbcr of machinan reported in the Audit 
fkpnri  a ;  no- having beeq uti1ice.i at all 31 I 

L:+i u:ii ieJ . ZI 
--- 

Haian ce 290 

i~ 293 YO,. of' machines can be broken up 
a i  under:- " .%chi:rei w ~ r h  hourlrnilo meters &hs is me 

more than 
previously re- 
ported lo 
PAC 

'1) .%chine\ :I,): flrteJ wirh hours mill, 
meter, =Y 

/ iii 1 

w 
Out 01 7 1 Ncn vide c l a w  (ii) ( a )  a b c  information ill 

rqm~ of 21 machina have brm furnished already. The 
infonnaticrn In respect of 59 rnachiner is mcloscd in Appmdix 
111 19 W m  o f  them (199) had not hcm utitiscd at a11 Ik- 
l a i h  i r ~  r q m - r  ot balance No. 18) are awaited. 



( iv) Out  of 219 machines vide clause (ii) (b) above particulars 
in respect of 49 machines have already been furnished to the 
Committee. 

information is awaited in respect of 54 machines. 4 machines 
which came with army units taken on loan have gone back 
to army on reversion of the units. Information in respect ot 
the balance (112 Nos.) is given in Appendix IV. 

(v) No final decision as such has yet been taken by Government. 
The  matter is uncle; examination in consnitation with .h). 
HQrs. and Defence Ministry. 

The  Committee regret to note that the 12 Slat Conveyors pule t1,tsetl 
by the Border Roads Organisation were lying idle since their receipt ant! 
that it was now proposed to convert them into belt convejors. Thr  
(;ommittee desire that this costly equipment should be suitably utilisd 
and, i f  necessary, the Indian Airlines Corporation ma\ bc. (ontac tcd 
again lor the transfer of this equipment." 

[SI. S o .  5 of Appendix I 1  (Para No. 1.76) of PAC's Eighteenth Report 
(Fourth Lok Sabha) 1937-68.1 

A c n o ~  TAKEN 

Six slat conveyors have X) far been converted ~nto belt conveFors 
After reviewing his requirement o f  belt conveyors. Director General. 
Border Roads has ronclutled that he does not need an\ more b! con- 
venioli of Slat Conveyors. Out of the remaining SIX. four onlh ,uc in 
working condition They are again being offered to the Indian :\i~- 
lines Corporation. DCBR has proposecl that the two damaged Slat C h r i -  

veyors should 1w disposed of through the DGWD This is untier esanii 
nation 

2. DGBR has since irrdiutcci that the six Slat Conve\ors canveltel 
into Belt Canvcyon will be kept u r t ~ r w  for the 26 Belt Chvcryors ro 
be retained for use. Of the 6 Slat Conveyors tonverted into Belt COII 
vcyon. two h a w  been issued to projerts and the rrmai~riny four .ur 
kept ar DGRR'r rcservc in thc Rtamn Basc Depot 



h btatecl in prra 1 of tlic ; ~ c . t i c r i ~  taken IIOLC tlatetl 2!)-IO-6$ ill respect 
01 iliis recommendation of LIIC I'ublir Arcotln~s (hm~ni t r ee  lorwarded to 
the Lok Sabha Secretariat uucler li .0. No. F. 1 (10) /RRDH/67-68/PA(:, 
dated 29-10-68, the slat conveyors were agai~i offered to the Indian Ail-- 
lines Corporation. They have since intimated that these conveyors ; I IC  

I ~ O I  Iui~ntl suitable for their I I W .  DGBR ha4 intimated that 5 slat ( ~ 1 -  

. ve\ors ;~r t .  in usable c.onditinn ;tlicl I slat convevor (unmodified) is 

[.\Ilrlzsl)p of Y ' ) ( i ? ~ s j m i  1 mid J / ~ I / I P I I I ~  B o ) d c ~  Kocld l k r l r l o / ~ u t r r r t  Bontil 
Ii.O. So. I - .  l ( I \  1BRDR(67-681PAC doted 7-2-69.] 

"'l'lre <;omnlittee tlcl)lort. the way iri wliicli p rc~:urer l~ t i t  ol ;I lsrge 
quautity ot biturne~i in t.wess/advancc of requirements was nlade. .I'llih 
had not on11 I-esultetl in tlie lockilp up oi public. Inone) but ;~lso ill 
volved the risk o f  low L ~ I - 0 1 1 ~ 1 1  leakage and other t;~ctors. .I.hc C ~ I I  
rnittee would like to know \\.hat disciplinar! actiou has Imm ~ a l c f ~  
against the omcen co11cernc.d ; ~ n d  the quantuni 01 loss suffc~.rd if an \ . "  

-1 !it. tfiwiplinar\ aspcc-t 01 tlle case has bee11 e x a ~ l ~ i ~ ~ r d  by (,overr~- 
~rlcrlr. O f  thc. two <;!lief I.:ngiriew,. \t.ho were responsible for ;iuthorisirig 
the j~urchasc of hitumeu, one retireti frtnn service on 22.7.67. T11e 
other olhcei-. 1t.110 is still ill sc*rvicc.. I i ; t \  been infornwd that l~ is  conduc-I 
in ;his case was blameworthy and that he  should be 1no1-e circumspert 
ill f,~titre in making ;~dv ; l r~ t r  1)trrrh;rse o f  ctores. 

2 .  I h - e c w ~  General. Hodcr  Roads llac relmtecl tli.1~ tlic C I I I I I C  

quailt~ty of bitumen p r t~u re r l  hrc been consurnc.d In the work, :rid t h a ~  
there 113s been no loss 

3. Ministn of Finance (T)eflHK) awl 1)irectr)t. of : l i d i t  (I)c*fe~~tc 
Services) have seen. 

[ M r r a r s t r ) :  01 Trnnrpor: and Shipping (Border Road Development Bonrd) 
L'.O. No.  F. 1 (10) /LIRDB/67-68/PAC, dated 10-9-68.) 



Recommendation 

"As the minus bala~~cc.\  i r i  the stores accoctrits arc. i~ltlitative of defec- 
tive maintenance of ~ c t o u n t \ ,  I I I C  Co~nrnittee trust that the Bortlcr 
h a &  Organisation will takc 11c.c r\\dry steps to bring these account\ to 
,I satistartory level ' ~ n d  co r.the .rtlt.rl~ratr ~ r ~ n e d i a l  trleasules i n  coilstllt4l- 
tion with ,111dit to ;tvoicl \ l i t11  l ~ i i n ~ t s  I ~ l i i ~ ~ ( e \  i l l  t1ic s r m i n t \  in ftlt~irr." 

[SI. No. 8 ol Appendix I I (Par;# No .  I .!Ni) ol PA( .'\ E:iglltem111 K r j m  t 
(Fo11rt11 I d  Satha)  I!M'i-681. 

'I'lie val-ious Lactor\ c o ~ i t ~ - i b u t i ~ ~ g  to  t l ~ c  'minus I);il;~i~ceb' were examin- 
ecl by Goveriln~ent in detail i l l  consu1t;rtion with Controller General of 
Ikfencc :\ccounts anti r)ircc:tor General, Border Roads. It was found that 
the 'Millus ba1;rnces' were cactsc~l ruainly by the follorvi~~g factors:- 

( i v )  Minus \>alitilces have also heen caused I n  debiting the works 
at the SC rates for POI. whereas the unre was procured from 
trade at vittyitlg rates. Tlte mcttitnt h\ which this can w 
ovcrc011~ and the mintnu balanct-i redticeri/liq~ridilttl~i was 
examined. 111strur.tions have bcvn isucci b! the D i ~ w t o r  
Gancrd. Border Roads to the Chid Lngiucero Projccts h y i n g  



down that POL obtained fmm trade should be priced on the 
basis of procurement cost plus departmental charges like any 

. other category 'B' stores. 

2. The  previous and latest position of the minus balances in the thm 
projects mentioned in para 1.93 of the Eighteenth Report of PAC (Fourth 
Lok Sabha) are given below:- 

(in l a b  of rupees) 

Balance at the end of 
1964-65 1965-66 

Balance as on 
9 1-3-68 

- - - - - -- - - -- -- 

Project 'A' (-) 80.29 (-) 119.64 (-) 50.20 
'3' (-) 15.85 ( -  17.14 ( )  4.77 
.C' (-) 9.36 ( -  14.00 - -- - -- - - - - - - 

(+) 10.76 
- - -  

(-) 103.50 (-) 150.78 (-) 44.21 

3. A watch is being kept on the positive results obtained after imple- 
mentation of the various orders referred to above. If necessary, the 
position will be reviewed and further remedial measures will be taken. 

4. Ministry of Finance (Def/BR) and Director of .4udit (Defence 
Services) have seen. 

[Mlnistr) 01 Transport and Shipping (Border Road Deucloprncnt ~ o a r d r  
U .O .  No.  F. 1 (10) /BRDR/67-68 /PAC,  dated 20-10-68.1 

Recommendation 

The Committee are unhappy that the raising of units and the utili- 
sation of man power by the Border Roads Organisation have not been 
undertaken in an effective and co-ordinated manner and have led to 
infructuous expenditure of Rs. 34 lakhs. 

I t  has also come to notice that, while a large number of machina 
involving an outlay of Rs. 11 mores were purchased, many of them were 
either not utilised at all since their purchase or there were delays of one 
to three years in their utilisation after receipt from workshops. 

The  Committee would like Government to look into the various vpecu 
of the working of the Border Roads Organisation and to take auicablc atepa 
to gear iu machinery and put i t  on a thoroughly sound footing so that i t  
can meet any eventuality effectively and efficiently. The Committee would 



like to be intormed of the measures taken by Government to bring about 
the desired improvement in ihe Box dcr Roads Organisation." 
[Sl. No. 9 ot Appendix I1 (para 1.97) ot PAC's Eighteenth Report (Fourth 

Ld. Sabha) 1967-68.1 

ACTION TAKEN 
betort .l%O, there was no organisation in the country for department- 

ial construction oE roads and no experience whatsoever for intensive use 
of machinery in construction of roads in the Himalayas. There were few 
;ngineers-civil and military-who hat1 even attempted to build tracks on 
inotorable gradient in the Himalayan region. In 1960, the Board set u p  
a new Organisation and set a task which involved construction of 2.500 
miles of new roads and improvement of 1.500 miles of existing roads/ 
tracks. The organisation had to recruit technical and supervisory per- - 
ronnel, decide on the range and quantity of equipment required and 
simultaneously launch on construction at various points with meagre 
logistic cover. Despite all efforts to induce the countrypen to offer their 
services to Border Roads Organisation, there was acute shortage of techni- 
cal and supervisory personnel. It took some time to learn the technique 
of balanced use of men and machines. The  observation of the Committee 
relate by and large to the period w h e l ~  the organisation was trying to 
settle down despite the set back caused in 1962 by the Chinese aggression 
and in 1965 by the Pakistani aggression. 

Sub Paras 2 and 5. 
2. However, as stated in the 'action taken notes' in respect of paras 

1.66 and 1.67 of the report the Government are fully alive to the problems 
which face the organisation. Various measures have been taken. These 
include works study of the output/efficienry of units, plant, machinery etc. 
As soon as the results of the study are available, suitable steps will be 
taken keeping the objectives set out by  the Public Accounts Committee. 

3. Ministry of Finance (DeffBR) and Director of Audit (Defence 
Set vices) have seen. 

[Ministry of Transport and Shipping (Border Road Development Board) 
(7.0 NO. F. 1 (10) /BRDB/67-68/PAC, dated 10-9-63.] 



CHAPTER 111 

Kt<.OAf hfEIVI).\ I IC)NS/OliSEK\'A~I'IONS i \ 'HICH 'I'HE COMMIT- 
. IXE DO SOT' 1)ESIKE TO PURSUE IN C'IEIV OF T H E  REPLIES 

OF C~O\'ERNMEN?' 

" l'lie Coliunittec ate  unliappy to note that 93.5 per ecllt of belt 
toiire)ois are in class 'C' rondi t i o ~ ~ .  The? dre also surprised to note that 
a good 11umber ol them liave been inoperative tince long T h e  Commit- 
tee need h.iidl! enlpll.uise that the upkecl) ot machinery Aould be the 
fust concern of an) field olganisation. The\  desire that, tonsistent with 
~cquirements. all efforts shoultl 1~ r ~ u d c  to repair the belt convevon 
I\ ithout any turther delay." 

Haviirg r e p r d  to the actiliil surfacing outpul 01 Geriernl K e w v e  
Ilngineer Force during the last 3 years. and owing to certain limitations 
oil :tccount of terrain in regard to thc use of mechanical devices like belt 
c-onveyot-s. Director- Generill. Ilortie~ Roads Irxs now assessed that his fittitre 
~cquireti~crit  of belt conveyors waul(! be 2ti. 

2. :b against tlw above require~nent. the I)rrsrnt holdings are:- 
- - -- - -- - - - - - - - - 

I n  w o r k i l ~  In class 'C' condi- 
conditior~ tio~r (requiring 

overhaul) 

Slat Conveyors convertecl in to bc.1 t 

. - - . - .---- . - 
3. 111 v i m  of the above, 110 immediate overhauling of the twenty two 

I d  t ronvevors (in claw 'C' condition) ir being undertnkcn. Director 
<.eneral. brclel  Koads has therefore not wbnlitted anv illdent fur 
rp.lre!, fox o\erhauling belt tonvwols 



4. DGAR has proposed that rhr twenty two I ) t l t  convryorr in rlass 'C' 
t ondition mip;hr be offered to thp lX;S 8: D for cligpnsa]. Thiq i \  tlntier 
consitleration ot Government. A turther note in rcg;~rd to the disposal of 
t l w ~  belt conveyors will be suhmittetl a5 soon as a final tlrcirion is taken. 

5 .  hlinislry of Finarlce (Def/HK) and Dirrrtor of Audit (Ilefenrt 
Services) have seen. 

[ , \ f ir t ir l ts  of Trnnspc~i? and Shipp ing  (Bojder  Rond Development B o n d )  
1 '.0. Na. I.' 1 ( 10) / f jRI)RMi7- ( iH/Pd/ l ( : ,  drtlrd 2% 10-68.1 

.-4r sratcct in p r ; r  4 of the action taker1 note tlatetl 29th October, 1968 
i l l  respect of thi5 recolnmentlation of thc. Public :\ccounts Committee. 
lo1 warcleti to the Lok Sabha Secretariat t~nder  I'.O. No. k'. 1 (10) /BRDB I' 
(ii-6R/IDAC dated 29th October, 1968. the qr~estion regarding disposal of 
the 22 belt convevors in class 'C' c.ontiirion w a r  examined in (letail. T h e  
Iridian :\ir I.ine-3 <:orporation was ;tpproac.hetl. T h e y  d o  not rnnsider the 
q ~ ~ i p r n e n r  a \  suitable f o ~  t h e i ~  requirerner~~. 11 11.1s thc~rforc. Iwen clecict- 
etl tlrar these ~ h o u l d  I)(. tlispowtl of to the IW\I .~t lv. tntqe of rhe State 
t h ro~~g l i  tlte Director (;ener;~l. Supplies ant1 I)irln>wl\. Director General. 
Ilortlrr- Rontls is accor-tlinglv taking ~wccss;~r-\ ire-tion i l l  this r e ~ a r d .  



[IZIf~llce para 1'6 of the Report) 

UTEISATION OF MINOR MACHINES 

Project Description EM No. Hours Project Description EM No. Hours 
run run 

CHETAK Electrolux LA 500 
Refrigerator 7412 

VARTAK Sheep Foot P 522 
Rollers I' 523 

P 514 
1) 525 

Pumping Set 1045 

Rock Drill 5 0  

DANTAK Rock Drill 3 I 893 
5x774 

DEEPAK Belt Con- 
veyor 5431 

SEWAK Rock 
Drills 



APPSNDMII 
[&&ma Pan 1.6 of the Rtport] 

UTILISATION OF MACHINES WITH HOURS METERS 
- - - - - . - - - 

Projcct EM Hm. Run Project Road Remarks 
Rollen, 

On loan with PWD. 
Authority DGBR 
No. 68099-Ql 
AssarnfDGBRfDTP 
dated 8 Mr. 6 5 .  
Hence no utilisatmn 
returnr received. 
PWDs arc paying 
hire charges for 
these machines. 



APPENDIX 111 
[Reference Parn 1.7 of the Repor11 

lJTI1.ISATIOhT OF MACHINES WIT14 IIOI'R MI-'TFRS 

Sr. - Prcriecr Debcript i on l:M No. 
No. 

1. 
2. 
3. 
4. 
%. 
6. - 
s. 
9. 

IC. 
1 1 .  
1 2 .  
17.  
'4. '. 
I 6.  
17. 
I P. 
19.  



APPBNDIX N 
[Refmmce Para 1.7 of the Report] , . 

UTILISATION OF MACHINES WITH OUT HOUR METERS 
----- - -  - -- - 
ST. Proiecr 
No. 
.~ - . 

I .  Dantak 
2 sawak 
3. Vartak 
4 . . . 
5 .  Dantak 
6 .  . . - . , 
X.  
9. l'artak 

tc. 
11 .  . . 
t ' .  . , 
13. 
14. 
' 5 .  
16. Hracnn 
1 -. 
r 8.  
19. 
2n 

21.  Dantak 

Description EM No. 

Pumping Sets 764262 
Concrete Mixer 6171 
Refrigerat om P 78 

. . r 571 
TarlH~tumen boilers 346164 

Wagon Drills 

Rock Drills 

Hours Run 



Sr. I'rnjcct 
No. 
-- - 

37. Dcntak 
3 8 3 7 

39. Vatatak 
40. , . 
4 1. 5 .  

42. .. 
43. . . 
14. ., 
45. , . 
46. . . 
47. . . 
48. , . 
49. 7 .  

50. Swastik 
5 1 .  . , 
2 .  , . 
57. Sew& 
54. 
5 5 .  Chctak - -. 

Description E M  No. 

- - - - -- -- - 
Rock Drills 

, . 
. . I' 
. . I' 
. . I' 

EhZ 

. . . . 
I'umping Set 

SUMMARY 

Hours Run 

U t ~ l ~ s e d  bur h o w  run not lhdrcared --h 



APPENDIX V 

Summary of C~nclusions/Recommendatio~1~ 
- - - - - 

S1. Para NO. Minist ry/Deptt ConclusionsiRecommendations 
No of Report concemeci 
I 2 3 -- 4 

-- 

I I 8 Ministry of Transporl T h e  Committee note from the information furnished by Government, 
& Shipping {hat 70 o i ~ t  c)f 28'3 itenis of machinery with the Border Roads Organisa- 

Road Dcve'Op- tlon have not been u t i l i d  a all. In respect of the m a d i n a y  used, the -' utilisation of as many as 102 items was less than 1.000 hours as compared 
to the ,innual usage rate of 1.2001 1,500 hours fixed by the organisation 
AIICI 2,500 l~ours I,~itl (low11 h~ the Central Water and Power Commission 
I t  is obvious that thew is a heavy accumulation of inventories with the 

U organiration and that purchase of machinery and equipment has not * 
been planned on the bask of actual requirements of projects in  hand. 
Since the cost of the machinery and equipment gets debited to the projects 
on the basis of a usage ratc.. tvhich has not been realised in practice, it is 
also evident that the under-ut ilisationlnon-utilisation of machinen has 
resulted in needlcsslv inflating the cost of projects undertaken b\ the 
organisa t ion 

T h e  Conunittee cannot resist thr impression that the organisation has 
k n  resorting to fresh purchase of machinery to overcome difficulties 
caused by a substantial proportion of their existing machinery remaining 
under, repairs for a long time. 

In this connection, the C~mmit tce  would like to draw Government's 
;ittetion t o  the observation nla& in para 2.11 of Forty Second Report 



-- - - -- - - -- -- - - -- 

(Fourtll I.ok Sabha) pointing out that the percentage d e a r t h  moving and 
construction machines under repairs was 23 per cent against the Depart- 
ment's normal allowance of 10 per tent and that one third oi such 
machine\ a r d  ~ q u i p l r l ~ ~ t  have been held u p  for repairs in workhops for 
periods ranging from one to threr yealr. 

I I I  Alinistr of 'l'ransport The Committee have further pointed out in that Report that 263 
& Shippivg indents for  spares valued at  Rs. 1,603 Iakhs are pending with various 

i Holder Road Lkvclup-  
rnelir 13oar~l) authoritie liki Direaor General of Supplies &d Disposals, D i m o r  

General, Ordnance F a c b e s  etc. for one to three years. 

It is evident that if the Border Roads Organisation are able to expe- 3 
dite repairs to the machinery and equipment, it should be possible to put 
back into service a rubstantial number of earth moving and construction 
machines and thus obviate to that extent the purchase of new machinery 
and equipment. 

.l'ltc Committee ~lnclersta~~tl that major repairs to machinery/equipment 
Are at present being carried out in two base workshops located at Pathan- 
kot and Tejpur. Considering the fact that the equipment and machinery 
in tlw Border Roads Organisation are deployed in areas, most of which 
are inaccessible, the Committee would like Government to consider whe- 
ther the location of the base workshops need to be shifted. In any case 
it would appear to be necessary to organise field parties to visit work 
sites to  cany out repair jobs which can be done on the spot. This would 



obviate the need for moving machinery and equipment over long &st- 
ances and also help to get the repairs speedily done. 

In view of the heavy inventories with Border Roads Orgadsation that 
the Committee would go to the extent of suggesting fresh purchases of 
machinery and equipment for road construction should be made only 
after it has been verified that it is not possible to meet the demand from 
the existing stock of surplus or under-utilised machinery with the Border 
Roads Organisation. The Committee also suggest that in respect of 
machinery and equipment which u e  neither in use nor likely to be gain- 
fully employed in future in the Border Roads Organisation, Government 
should consider whether these shodd be transferred, in ihe overall inte- 
rets of economy to the Union or State agencies engaged in road construe- 
tion or Governmerlt ~rojects, public undertakings etc. requiring them. % 

The Committee hope that the Director of Scientific Evaluation of the 
Ministry of Defence would not onlv suggest in his study ways and means 
of securing optimum use of macliiner), and equipment but also suggest 
measures to eliminate avoidahle purchases of excess machinen. and 
equipment in future. 

T& Committee are distressed to note that the General Reserve 
Engineer Force m a i n s  underutilised during slack season. From the 
Report of the High-powered Committee, i t  is observed that the question 
of utilising this slack capacity has been under consideration since Octo- 
ber, 1966. It is unfortunate that Government have still not been able 
to reach a final tlwision, though over two years have elapsed. 'The Coin- 
mittee hope tllat the mattrr will be finalised without further delay. - II_ -__ - __ ---- - - -  -- -- -- ----- _ _- -- --- --- 
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